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of Asian Games to areas where TV ser-
vice is not available at present, The VHF
community sets imstalled by the Central
end State Governments will enable the
viewers to see the Asian Games,
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Labour Ministers Conference held in Sep-
tember, 1982

*36. SHRI MOHAMMED ASRAR
AHMAD:

SHRI RAMAVATAR SHASTRI :

Will the Minister of LABOUR AND
REHABILITATION be pleased to lay a
statement showing:— ’

(a) whether a Labour Ministers Confe-
rence was held in the month of Septem-
ber, 1982 at New Delhi;

(b) if so, the subjects discussed;
(c) what decisions were taken;

(d) how these decisions are to be im-
plemented and when; and

(e) whether States have sought funds to
enforce Minimum Wages Act on 50-50
basis, if so, the details thereof and the
decision of Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR AND REHA-
BILITATION (SHRIMATI MOHSINA
KIDWAI): (a) Yes, Sir.

(b) and (c). A statement giving details
of subjects discussed and the main conclu-
sions/recommendations of the Conference
thereon is laid on the Table of the House.

(d) Government have noted_them for
apprupniate wnd expeditions action,
(e) There were suggestions for assist-

ance from the Central Government for
strengthening the implementation machi-

nery.
B Statement

The Conference discussed the following
items of the agenda.

(1) Implementation of 20-Point Pro-
gramme in so far as it related to (a)
Minimum Waes for  Agricultural
Workers; and (b) Bonded Labour;





